High Court of Jammu and Kashmir at Jammu.
ORDER

NO:_ 159~ DATED:- _3¢/3 (215

Sanction is hereby accorded to the allotment of funds to the tune of Rs. 47.44 lacs
(Rs. Fourty Seven Lacs and Fourty Four Thousand ) only in favour of the Subordinate as per
Annexure “A” ,under Major head 2014-Adm. of Justice, Sub head 0488 Distt.& Sessions

Judges, under object Head * 364-Wages (Outsourcing)” for the financial year 2019-20.
| By Order

(Ram Singh) Q’#"

Deputy Registrar (Acctts)

No: L4 575‘—72‘3/66- Dated: 39/3:!)0/3’
Copy to the:-

I-t6 ' Pr.D & S Judge. Jammu/Samba/Reasi/Rajouri/Bhaderwah/Kishtwar/Srinagar/Pulwama/Shopian/
' Baramulla/Bandipora/Anantnag/Ganderbal/Budgam/Kupwara/Kargil.
- 17-22  © Addl. D&S Judge, Kathua/Udhampur/Doda/Pulwama/Baramulla/Ananatnag.
, 23-34 TC.J.M. Samba/Reasi/Doda/Ramban/Pulwama/Shopian/Sopore/Anantnag/Kulgam/Budgam/Handwara/
’ I Kishtwar.
-45 ; Sub Judge, Ramnagar/Katra/Nowshera/Surankote/Batote/Pattan/Uri/Bijbehara/Vailoo/Chadoora/
. - Kupwara ‘

16-84 ' Munsiff. Akhnoor/Bishnah/R.S.Pura/Hiranagar/Billawar/Basohli/Bani/Mahanpur/Majalta/Mahore/
Kotranka/BudhalVKalakote/Mendhar/Thathri/Gandoh/Banihal/Gool/Tral/Pampore/Tangmarg/
Sumbal/Dangiwacha ’ Anantnag/Aishmugam/Shangus/Dooru/Kangan/Qazigund/D.H.Pora/Budgam/
Magam/Charashariel/Tangdhar/Sogam/Handwara/Sankoo/Zanaskar. !
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84. AddL Munsiff. Jammu. i
83, ~ Addl Mobile Magistrate, Beerwah.

86 : Treasury Officer, Saddar Try. Srinagar. :
87 - Treasury Officer, Sub Try.Distt.Court complex, Janipur, Jammu. ' |

88-154  Treasury Officer. Akhnoor/Bishnah/R.S.Pura/Samba/Kathua/Hiranagar/Billawar/Basohli/Bani/ !
Mahanpur/Udhampur/Ramnagar/Majalta/Reasi/Katra/Mahore/Rajouri/Nowshera/Kotranka/Budhal/
Kalakote/Surankote/Mendhar/Bhaderwah/Doda/Thathri/Gandoh/Batote/Ramban/Banihal/Gool/
Kishtwar/Pu!\\'amaf"l’ral/Pampo_re:’Shopiam’Baramulla/SOpbre/Pattan/Uri/Tangmarg/Dangiwacha/

' Bandipora/Sumbal/Anantnag/Bijbehara/Vailoo/Aishmuqam/Shangus/Dooru/Ganderbal/Kangan/

" KulgamQazigund/D.H.Pura/Budgam/Chadoora/Magam/Charasharief/Beerwah/IKupwara/Handwara/

| Tangdhar/Sogam/Kargil/Sankoo/Zanaskar.
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Deputy Registra r(Acctts}b”ﬁ
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o No. 159>

Annexure “A”

Dy Dol>]309

District Jammu

2. Amount (Rs. In lacs) |
] " Principal D&S Judge, Jammu J 2.43 (6 D/W)
L2 Munsiff, Akhnoor ‘ 0.82 (2 D/W) éi[
3 Munsiff. Bishnah 041 (1D/W)
3 “Munsiff, R.S.Pura_ o (1 D/W)
_ District Samba. I A'mountﬁf—lis. In lacs)
1 | Pr. D&S Judge, Samba. } 0.41 (1 D.W)
7 C.J.M. Samba 041 (1D/W)
3 Addl. Munsiff, Samba , 0.41 (1 D/'W)
District Kathua Amount ( Rs. In lacs)
| AddL D&S Judge, Kathua 0.41 (1D/W)
2 TMunsiff, Hiranagar 0.41 (1 D/W)
3 Munsiff, Billawar L 0.82 (2 D/W)
"4 Munsiff, Basohli T u4l (owy
'S Munsiff,Bani - 041 (1D/W) _“
: 6 Munsiff, Mahanpur : 0.41 (1 D/W) i
District Udhampur ‘ Amount { Rs. In lacs) |
1.  AddlL D&S Judge, Udhampur 0.41 (1 D/W)
1 Sub Judge, Ramnagar : 0.41  (1D/W)
2| Munsiff, Majalta 041 (1D/W)
District Reasi. ' Amount ( Rs. In lacs)
I Pr.District & Sessions Judge Reasi___ 041 _ (1D/W)
_C.J.M. Reasi. %0.41 (1 D/W)
2 . Sub Judge, Katra - (.41 (1 D/W)
3 ¢ Munsiff, Mahore 0.82 (2 D/W)
N District Rajouri 1 Amount ( Rs._ In lacs) 1
1 Pr. D&S Judge. Rajouri. 041 (1 D/W) :
2 1 Sub Judge, Nowshera 0.41 (1D/W)
2 1 Munsiff, Kotranka 1 0.41 (1D/W)
3 Munsiff, Budhal 041 (1D/W).
"5 | Munsiff. Kalakote (1 D/W)

- 0.41




oNoL 1S9 DY 203205

Annexure “A"

| District Poonch i Amount ( Rs. In l‘dCS) . '

' Sub Judge, Surankote : 0.41 (1 D/W) ]
_Munsiff, Mandher C0.41 (1 D/W)

- | District Doda | ;— Amount ( Rs. In lacs)

1  Pr.D&S Judge, Bhaderwah 041  (1D/W)
2 | Addl D&S Judge, Doda 0.41 (1D/W)
3 . C.J.M.Doda 0.41 (1 D/W)
4 Munsiff Thathri 1 041 (1D/W)
> Munsiff, Gandoh - 041 (1 D/W)

District Ran‘lban ' Amount ( Rs. In lacs) |
- Sub Judge, Batote ; 041 (1 D/W)

> C.J.M. Ramban. T 04T (1D/W) |

3 Munsiff, Banihal S04l (1 D/W)

1 Munsiff, Gool 041 (1 D/W) k

|

7_District Kishtwar | Amount ( Rs. In lacs) {

1. Pr.District & Sessions Judge 041 ( 1 D/'W)

Kishtwar L. |

2. C.J.M. Kishtwar. 041 (1D/W) ?

1
)

ol —



o-M0L)S9s DY dofr]deld

Annexure “A”

Amount ( Rs. [n lacs)

'S.No ' Name of the Court |

~ District Srinagar

. Pr.D&SJudgeSrinagar 284 (7D/MW)
: ' District Pulwama } Amount ( Rs. In lacs) o
11 Pr.D&S Judge,Pulwama 0.82 (2 D/W) ”
2 | Addl D&S Judge, Pulwama. 0.41 (1D/W)
3 C.J.M.Pulwama. 041 (1D/W)
4 ' Munsiff, Tral - 0.82 (2 D/W) !
5 Munsiff, Pampore - 0.82  (2D/W) |
“District Shopian [ Amount ( Rs. [ 1:30e)
. Pr.D&S Judge, Shopian. 041 (1ID/W) - K {
2 1 C.J.M. Shopian 041 (1D/W) % =0 |
_— — ) . ’
____District Baramulla — Amount { Rs. In lacs)
. Pr.D&S Judge,Baramulla 2,43 ( 6 D/'W)
2 Addl D&S Judge, Baramulla 0.41 (1 D/W)
3 . C.J.M. Sopore 1.22 (3 D/W) |
4 Sub Judge Pattan 0.41 (1 D/W)
= T Sub Judge, Uri. 0.41 (DW)
5 Munsiff, Tangmarg 0.41 (1 D/W)
-6 Munsiff, Dangiwacha 041 (1 D/W)
3 __ District Bandipora. Amount ( Rs. In lacs) |
1. Pr. D&S Judge, Bandipora. 0.82 (2 D/W)
2. Munsift, Sumbal 0.41 (1 D/W) |
______ ___District Anantnag Ny ______:@_tgo_ur_llt_(#Rhsr.. In lacs) '
| Pr.D&S Judge,Anantnag _0.82 (2 D/W) }
- - Addl. D&S Judge, Anantnag,. 5 0.41 ( 1 D/W) _
2 C.J.M. Anantnag 1 0.82 (2 D/W) |
3 ! Sub Judge, Bijbehara . 0.41 (1 D/W) '
4 Sub Judge, Vailoo 0.41 (1 D/W)
3 Munsiff, Anantnag 0.41  (1D/W)
-6 Munsiff, Aishmugam 1041 (1 D/W)
"7 Munsiff, Shangus 041 (1D/W)
"8 | Munsiff, Dooru 0.41 (1 D/W)
District Ganderbal. | Amount ( Rs. In lacs)
1. Pr.D&S Judge, Ganderbal. 1041 (1DW)
2, Munsiff, Kangan. AL (1 DAY |
District Kulgam - : mm_w;&_:i;guur;tﬁ‘(_ Rs. In lacs)
1. C.J.M Kulgam 041 (1 D/W)
2| Munsiff, Qazigund 041 (1 D/W) B
3 | Munsiff, D.H.Pora 1 041 (1 D/W) N

4
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Anpnexure “A”

;_ District Budganl : Amount ( Rs. In lacs)
1 | Pr.D&S Judge Budgam 1122 (3 D/W)
2 ' C.J.M.Budgam 0.41 (1 D/W)
'3 | Sub Judge, Chadoora 041 (1 D/W)
4 Munsiff, Budgam 1041 (1D/W)
S Munsiff, Magam 041 (1 D/W)
6 ' Munsiff, Chara-ie-shrief 041 (1D/W)
-7 ! Addl Mobile Magistrate, 1041 (1 D/'W)
' Beerwah s
District Kugwara Amount ( Rs. In lacs)
| Pr.D&S Judge Kupwara 122 (3D/W)
2 . C.J.M. Handwara 1 0.41 '(1‘_D7W) o
'3 Sub Judge, Kupwara 1041 (1D/W)
4 Munsiff, Tangdhar(Xarnah) 1041 (1 D/W)
3 | Munsiff, Sogam 0.41 (1 D/W)
6 Munsiff, Handwara 0.41 (1 D/W)
' District Kargi] J Amount ( Rs. In lacs) :
1 Pr. D&S Judge, Kargil. \ 0.41 (1 D/W) @
N il |

> Munsiff, Sankoo 041 (1D/W)
3 - Munsitf, Zanskar _ 041 (1 D/W)
L )
Total:- . 47.44 lacs.
|
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